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[Enghsh)

Contract of Book-Stalls on Raliway
Stations

2216 DR KRUPA SINDAU BHO! Will
the Minister of RAILWAYS be pleased to
state

(a) whether w'’s AH Wheeler and
Company has been allotted a large number
of book—stalls on ralway stations against
payment of about 3 per cent royaity

(b) if so whether the Government pro
pose to run these book—stalls by itself or to
aliot to other priority categories or to float
tenders ongnaturity of the present contract,
and

(c) ¢ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL
LIKARJUN) (a) Yes Sir

(b) No Sir

(c) it 1s premature as the present con
tract is valid upto 31 12 1993

[ Translation)

Doubling of Rallway Line Between
Kanpur and Jhans)

2217 SHRIGAYAPRASAD KORI Wil
the Minister of RAILWAYS be pleased to
state

(a) whether the work of doubling the
railway line batween Kanpur and Jhansi s
progressing in accordance with the sched-
ule,

{b) if not the reasons therefor, and

(c) the steps baing taken or proposed to
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be taken for the speedy implementation of
this scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL
LIKARJUN) (a)to(c) There s no approved
work of doubling of Kanpur~Jhansi section

Late running of Vikramshita Express

2218 SHRIBRAHMA® “ND MANDAL
Wilithe Minister of RAILW . Sbepleasedto
state

(a) the details of the late arrival of the
Brahmaputra and Magadh—cum-Vikramshia
Express atDelhidurningthe last three months,
and *

(b) the remedial measures proposed tc
be taken by the Government to maintain
punctuality of the trains?

THE MINISTER OF STATE IN THE
I“NISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) Brahmaputra Mail arnved
Delht 59 days late and Magadh~
cum-Vikramashila Express arnved New
Delhi 47 days late during Dec "91, Jan and
F'eb 1992

(b) Intensive chasing and round the
clock monitonng to eliminate detentions within
the control of the Rallways

Esiviiunment and Afforesiation Projects

2219 SHRI GIRDHARI LAL BHAR
GAVA Will the Minister of ENVIRONMENT
& FORESTS be pleased to state

(a) the details ot the environment and
afforastation projects pending with the Min-
tstry and since when, State wise

{b) the reasons for not cleanng them,
and



